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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 10th AUGUST 2026 (MONDAY)
BEFORE HON'BLE SHRI 5.5.VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER
IN COURT ROOM 3

Srl [Appeal Number  |Assmt. Ye{Assessee Name Counsel  |Remarks

ITA 3511/CHNY/2025 2010-11 | [D] AMR HOLDINGS PRIVATE LIMITED
ITA 741/CHNY/2026 ~ {2020-21 | [A] M P C PHARMA PRIVATE LIMITED
10 |[ITA 743/CHNY/2026 |2018-19 [ [D] RAMASAMY SATHIYAN

11 [ITA782/CHNY/2026 |- [A] M/S. GANESA SANKARI HOME R.Meenakshi sundar
12 |ITA 783/CHNY/2026  |2025-26 | [A] M/S. GOVINDASAMY CHARITABLE FOUNDA1R.Meenakshi sundar
13 |ITA 1034/CHNY/2026 [2020-21 | [A] G. SELVARANI (SMC)

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_3

1 |ITA 2539/CHNY/2024 |2017-18 | [A] SURESHKUMAR SANGHI .
Prithvi Chopda
2 |ITA384/CHNY/2025 |2017-18 | [A] HARISHKUMAR SANGHI
T -
3 [ITA 2275/CHNY/2025 |2016-17 |[A] ABT LTD. S S idbiar
4 |ITA 2276/CHNY/2025 |2017-18 | [A] ABT LTD.
5 |ITA3264/CHNY/2025 [2009-10 | [A] RMP INFOTEC PRIVATE LIMITED Bimlendu Bhushan
6 |ITA3271/CHNY/2025 |2017-2018 [A] THANKAPPAN RAJENDRAN
7 _|ITA3273/CHNY/2025 [2017-18 | [A] ABHISHEK FILMS N.V.Balaji
8
9
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E TRIBUNAL, CHENNAI

CAUSE L:E'I": gT'FAEABxEQIzIEI:{;:T 11th AUGUST 2026 (TU ESDAY)
BEFORE HON'BLE SHRI 5.5.VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER
INCOURTROOM3 ___————T""¢oynsel |Remarks
Srl |Appeal Number  |Assmt. Ye AssesseeName ——F———
1 |ITAas32/cHNY/2025  [2021-22 |[A) PALANISAMYGOUNDER MANI G.Baskar _
5 |iTA3229/cHNY/2025 [2020-21 | (D] SUNDARAM FINANCE LIMITED
3 |iTa3230/cHNY/2025 |2022-23 | [D] SUNDARAM FINANCE LIMITED A
4 [ITA3246/CHNY/2025 [2018-19 | [A] BALAMURUGESH PALANIAPPA KULANDAVE|  G.Baskar
5 |iTa 3247/cHNY/2025 [2022-23 | [A] SENTHIL RANGAN (SMC) G.Baskar
T.V.Muthu
6 |iTA3536/CHNY/2025 |2017-18 | [A] MUTHUPANDI THALAIVAR VELLAPANDIYAN| oo i
5 |ita 3708/CHNY/2025 [2017-18 | [A] SANKARLINGAM INDUMATHI S.Sridhar
s |iTas16/cHNY/2026  |2011-12 | [A] PRUMATECH INFOSYSTEMS PVT. LTD. (SMC)
o |ITA665/CHNY/2026  [2014-15 | [A] MUKESH KUMAR JAIN
10 [ITA745/CHNY/2026  [2010-11 | [D] AMR HOLDING PVTLTD
11 [ITA747/CHNY/2026  [2016-17 | [A] DHANASEKARAN SENGODAN
12 |iTA 748/CHNY/2026  |2017-18 | [A] GEETHA RAJINI (SMC)
13 |ITA751/CHNY/2026  [2023-24 | [A] ELECTRONIC FASTENERS LTD.
14 |ITA 754/CHNY/2026  |2023-24 | [A] ATL INDIA SOLUTIONS PRIVATE LIMITED
15 |iTA 755/CHNY/2026  [2023-24 | [A] BRINDHA COTTON MILLS PRIVATE LIMITED
16 |ITA 897/CHNY/2026  |2018-19 | [D] SUBRAMANIAN SARAVANAN
17 |ITA906/CHNY/2026  [2013-14 | [A] KRISHNAKUMAR NARAYANASWAMY
18 |ITA914/CHNY/2026  [2017-18 | [A] PALANISAMY SOU NDARAM NC Ravikrishnan
19 |ITA 964/CHNY/2026  |2015-16 | [D] MURUGESAN SIVAKUMAR
20 |IT(IT)A 5/CHNY/2026 2015-16 | [D] MURUGESAN SIVAKUMAR

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 12th AUGUST 2026 (WEDNESDAY)
BEFORE HON'BLE SHRI §.5.VISWANETHRA RAVI, JUDICIAL MEMBER

AND HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER

IN COURT ROOM 3

Appeal Number  |Assmt. Ye]Assessee Name Counsel _|Remarks
1 _|ITA664/CHNY/2019  |2014-15 | [A] LALITHAA JEWELLERY MART PVT LTD. (HCD) —— HCD
2 [ITA665/CHNY/2019  |2015-16 | [A] LALITHAA JEWELLERY MART PVT LTD. (HCD)
3 |ITA3359/CHNY/2026 |2015-16 | [A] RAJIV NAIDU
4 |ITA 3360/CHNY/2026 |2015-16 | [A] VIKRAM R NAIDU
5 |ITA 3376/CHNY/2026 |2015-16 | [A] MATCH POINT TENNIS ACADEMY (INDIA) PV~ Nithayesh E/H
6 |ITA 3377/CHNY/2026 [2015-16 | [A] MATCH POINT TENNIS ACADEMY (INDIA) PV Natraj
7 |ITA3378/CHNY/2026 |2015-16 |[A] RADHAKRISHNAN SAVITHRI
8 |ITA 3379/CHNY/2026 |2015-16 | [A] RADHAKRISHNAN SAVITHRI
9 |ITA493/CHNY/2025 [2015-16 |[A] BALARAMAN KARPAGAM & Raiiakpishiian
10 |ITA 494/CHNY/2025 |2015-16 | [A] SINGARAVELU MUNIKRISHNAN
TA] MERCEDES-BENZ FINANCIAL SERVICES
11 |TA1354/CHNY/2025 1202021 |,y pRIVATE LIMITED Nishant Thakar
12 |ITA 2242/CHNY/2025 [2016-17 | [A] VASUDEVAN RAGHAVAN V.Padmanaban
13 |ITA3106/CHNY/2025 |2013-2014 [A] MARIAPPAN ARUN
14 |ITA 3609/CHNY/2025 [2015-16 | [A] RAJARATHINAM ILANKOVAN G.Reddi Prakash
R [A] MADURAI DISTRICT TINY & SMALL SCALE
15 fCHNY 20 § INDUSTRIES ASSOCIATION S.Sridhar
[A] PONNAIYAH RAMAJAYAM INSTITUTE OF
16 |ITA628/CHNY/2026  |2022-23 |¢rpn g AND TECHNOLOGY TRUST G.Reddi Prakash
17 |ITA778/CHNY/2026  |2017-18 | [A] SUSHEELKUMAR TALREJA S.Sridhar
18 |ITA 716/CHNY/2026 |2017-18 | [A] SBI INDUSTRIAL FINANCE BR
19 |ITA 734/CHNY/2026  |2016-17 | [A] SBI LHO CHENNAI
20 |ITA742/CHNY/2026 |2016-17 | [A] STATE BANK OF INDIA, CPPC CHENNAI BRAN
21 |ITA746/CHNY/2026 |2017-18 | [A] STATE BANK OF INDIA, CPPC CHENNAI BRAN
22 |ITA 1399/CHNY/2026 [2016-17 | [A] STATE BANK OF INDIA, CHINMAYA NAGAR
23 |ITA 1400/CHNY/2026 |2016-17 |[A] STATE BANK OF INDIA SME CHENNAI BRANG
24 |ITA 1401/CHNY/2026 |2016-17 | [A] STATE BANK OF INDIA Dinesh Nair
25 |ITA 1402/CHNY/2026 |2017-18 | [A] STATE BANK OF INDIA
26 |ITA 1486/CHNY/2026 [2017-18 | [A] STATE BANK OF INDIA
27 |ITA 2894/CHNY/2026 (2017-18 | [A] SBI SME PALLIPALAYAM BR
28 |ITA 2895/CHNY/2026 [2016-17 | [A] SBI SME PALLIPALAYAM BR
29 |ITA 3869/CHNY/2026 |2017-18 | [A] STATE BANK OF INDIA )
30 |ITA 3870/CHNY/2026 |2017-18 |[A] STATE BANK OF INDIA, SMECC [
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_3 /
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 13th AUGUST 2026 (THURSDA;éR
BEFORE HON'BLE SHRI S.5.VISWANETHRA RAVI, JUDICIAL MEM

AND HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER

IN COURT ROOM 3

Srl |Appeal Number Assmt. Ye{Assessee Name Counsel [Remarks
1 _|ITA3134/CHNY/2025 [2012-13 [A] AAA INDIA MEDICAL CENTRE PVT, LTD. T.Vasudevan

2 |ITA 3145/CHNY/2025 |2017-18 | [A] RAJEN BHAVANJI CHHEDA 5:Sridhar

3 |ITA3146/CHNY/2025 |2017-18 | [A] LALII GANGJI VORA Sty
4_|ITA3147/CHNY/2025 |2017-18 | [A] AMAR LAUI VORA S.Sridhar

> {ITA3306/CHNY/2025 |2017-18 | [A] VETHAMANICKAM PAULDANIEL (SMC)  |Uttamchand Jain

6 [ITA 3594/CHNY/2025 |- [A] HAND IN HAND ACADEMY FOR SOCIEAL ENTJ.Saravanan

7_|ITA 756/CHNY/2026  |2016-17 | [A] ONYX TRADING A.Mahesh

8 |ITA 757/CHNY/2026 _ |2018-2019 [A] SRI AMMAN AGENCIES

2 {ITA758/CHNY/2026 _ |2018-19 | [A] VD SWAMI AND COMPANY PRIVATE LIMITE{R.Subramanian
10 LTA759/CHNY/2026  [2023-24 | [A] XLLENT MARINE LINE PRIVATE LIMITED R.Hemalatha
11_|ITA760/CHNY/2026 _[2021-22 | [A] NARAYANAN RAMAKRISHNAN

The Link for Hybrid Hearing is : https:,f/itatchennai.mv.webex.com}meet{court__room_B
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 12th AUGUST 2026 (WEDNESDAY)
BEFORE HON'BLE ABY T.VARKEY, JUDICIAL MEMBER
AND BEFORE HON'BLE S.R.RAGHUNATHA, ACCOUNTANT MEMBER
IN COURT ROOM 2
Appeal Number  |Assmt. Ye{Assessee Name Counsel _[Remarks _|

2

ITA 3352-3357/2025
3583,3584/2025,
4153-4155/2025,

675-678/2026, [A] M/S. R.R. INFRAA CONSTRUCTION, ,
hZe CO 46,99/2026, ¥ B B oibees B.Ramakrishnan

1956, 2558-2562/2026

2571, 2589,

3809/CHNY/2026

27 |ITA920/CHNY/2026 2014-15 | [A] COIMBATORE PIONEER TRADING & WAREH{B.Ramakrishnan
28 |ITA 2632/CHNY/2026 |2020-21 | [A] VIGNESHWARAN
29 |ITA 2633/CHNY/2026 |2018-19 | [A] VIGNESHWARAN S.Sridhar Clarification
30 |ITA 2634/CHNY/2026 |2017-18 | [A] VIGNESHWARAN

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 10-AUGUST-2026 (MONDAY)
BEFORE HON'BLE SH.MANU KUMAR GIRI, JM
AND HON'BLE SHRI S.R.RAGUNATHA, AM
IN COURT ROOM 4
Srl - Appeal Number Assmt. Yea Assessee Name Counsel Name |Remarks
1{ITA 1625/CHNY/2025 2012-13 | [A] BPJ HOLDINGS PVT, LTD. VIMAL PUNMIYA
2|ITA 3207/CHNY/2024 2012-13 | [A] BPJ HOLDINGS PVT LTD.
3|ITA 755/CHNY/2025 2014-15 | [A] PANNER SELVAM GABRIEL (3.Baskar
4[ITA 1688/CHNY/2025 |2018-19 | [A]S. PANNEERSELVAM K.Balasubram [(SMC/RM)
S|ITA 2687/CHNY/2025 2015-16 | [A] KRISHNARA)J S. SRIDHAR
6|ITA 3592/CHNY/2025 2007-08 | [A] MOHAMED KHADER YOUSUF S. SRIDHAR
7|ITA 3593/CHNY/2025 2012-13 | [A] MOHAMED KHADER YOUSUF
8|ITA 3817/CHNY/2025 2015-16 | [A] RAKESH KUMAR D.Anand
9[ITA 3968/CHNY/2025 2017-18 | [A] ANBUMASILAMANIO AMSARAJ
10[ITA 1218/CHNY/2026  |2018-19 | [A] RASI THANGA MAALIGA A Arjunraj
11|ITA 1219/CHNY/2026 2019-20 | [A] RASI THANGA MAALIGA '
12/ITA 1220/CHNY/2026  [2020-21 | [A] RAS| THANGA MAALIGA|
13}ITA 1221/CHNY/2026 2021-22 | [A] RASI THANGA MAALIGA|
14|ITA 1253 /CHNY/2026 2020-21 | [A] SUBRAMANIAM KAMALAKANNAN
15]ITA 1267/CHNY/2026  |2015-16 | [A] TRIVITRON HEALTHCARE PVT. LTD. S.Sridhar
16|ITA 1269/CHNY/2026  |2012-13 | [A] THANGARASU MANIMARAN S.Sridhar
17|ITA 1273/CHNY/2026 2017-2018| [A] THIRUMALSAMY SELVAN
18(ITA 1283/CHNY/2026 |- [A] VAITHILINGAM PARASHAKTHI ELAMATHI TRUST |S. Sridhar
19(ITA 1284/CHNY/2026 - [A] VAITHILINGAM PARASHAKTHI ELAMATHI TRUST
20|ITA 1420/CHNY/2026  [2017-18 | [A] SUDHAKARAN G.Baskar
21|ITA 1797/CHNY/2026 2024-25 | [A] RANA EDUCATIONAL TRUST S.Sridhar
22{ITA 1802/CHNY/2026 2019-20 | [A] SAMPATHKUMAR S.Sridhar, Er.

The Link for Hybrid Hearing is https://itatchennai.my webex.com/meet/court_room 4
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 11-AUGUST-2026 (TUESDAY)
BEFORE HON'BLE SH.MANU KUMAR GIRI, JM
AND HON'BLE SHRI S.R.RAGUNATHA, Al
INCOURTROOMA
| |Appeal Number Assmt. |Assessee Name Counsel Name |[Remarks
Srl Year |
SA 155/CHNY/2020 2022-23 | [A] THE KARUR VYSYA BANK LTD LALITHAR |
ITA 3831/CHNY/20206 2022-24 | [A] THE KARUR VYSYA BANK LTD
1TA 1767/CHNY/2026  |2014-15 | [A] SANGEETHA ENTERPRISES Y. SRIDHAR

ITA 1779/CHNY/2026  |2012-13 [A] SUBRAMANIAN SHANMUGANATHAN |, VENKATARAMAN
(TA 1789/CHNY/2026  [2013-14 | [A] SUBRAMANIAN SHANMUGANATHAN  [R, VENKATARAMAN
ITA 1798/CHNY/2026  |2017-18 | [A] SIVANANTHAM ANUSELVAN

ITA 1799/CHNY/2026  |2018-19 | [A] SIVANANTHAM ANBUSELVAN

ITA 1803/CHNY/2026  {2020-21 | [A] KUMARAVEL SENTHILKUMAR

ITA 1804/CHNY/2026  |2017-18 | [A] SOUNDARAMBIGAI

ITA 1806/CHNY/2026  |2019-20 | [A] VICTORIA EDUCATIONAL TRUST

ITA 1807/CHNY/2026  |2018-19 | [A] JANARDHANA RAD RANJITH RAO

[A] VILAVANCODE SELF RELIANCE CREDIT
12|ITA 1811/CHNY/2026  |2017-18 [SERVICES NIDHI LIMITED

13|ITA 1812/CHNY/2026  [2013-14 | [A] M.R.PALANIAPPAN

14[ITA 1815/CHNY/2026  |2022-23 | [A] SEI ADITI POWER PRIVATE LIMITED
151TA 1816/CHNY/2026  [2018-19 | [A] MATRIMONY.COM LIMITED

16]ITA 1821/CHNY/2026  |2024-25 | [A] M/S. GLOBAL CONSULTING SERVICES
17{ITA 1823/CHNY/2026  [2017-18 | [A] NATARAJAN RAJESWARI

ITA 1824/CHNY/2026  [2014-15 | [A] M/S. SRI MOTORS
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19]ITA 1826/CHNY/2026 2016-17 | [A] MANALI PETROCHEMICALS LTD.
20|ITA 1828/CHNY/2026  [2021-22 | [D] SHRI ARUN KUMAR JAIN

21|ITA 1829/CHNY/2026  [2017-18 | [A] ASHOKKUMAR BALAJI

39y

22{ITA 1858/CHNY/2026 2022-23 | [A] PONNAMMAL EDUCATIONAL TRUST |V. BALAJI
The Link for Hybrid Hearing is https:/fitatchennai.my.webex.com/meet/court_room_4
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 12-AUGUST-2026 (WEDNESDAY)
BEFORE HON'BLE SH.MANU KUMAR GIRI. JM
AND HON'BLE SHRI S.R.RAGUNATHA, AM
IN COURT ROOM 4

t

\7 Appeal Number Assmt |Assessee Name Counsel Name |Remarks |

Sri Year |
1{ITA 796/CHNY/2024 2014-15 | [D] THE CDCMPU LT i |
2|ITA 2441/CHNY/2025  |2017-18 | [A] GLOBAL CARD SYSTEM PVT. LTD G Baskar -
3{ITA 2442/CHNY/2025 |2017-18 | [A] GLOBAL CARD SYSTEM PVT. LTD
alITA 2739/CHNY/2025  |2011-12 | [A] VARADHARA) ALAGARSAMY S Sridhar ': .
5|ITA 3803/CHNY/2025  |2011-12 | [A] VARADHARAJ ALAGARSAMY |_ '.
6[!TA 1836/CHNY/2026  |2011-12 | [D] VARADHARAJ ALAGARSAMY i -
7|ITA 3716/CHNY/2025  |2017-18 | [A] DAEBU AUTOMOTIVE SEAT INDIA PVT.|G Baskar |
8[ITA3741/CHNY/2025  [2014-15 | [A] DHWAN!I TECHNICAL TRADING LLP  |S Sridhar | |
9[ITA 1281/CHNY/2026  [2016-2017| [A] RAJAGOPAL GOVINDASWAMI KUMAR ' |

10|ITA 1299/CHNY/2026 2011-12 | [A] SMT. BHAGYASHREE JAIN
11|ITA 1709/CHNY/2026 2020-21 | [A] ORIENT GREEN POWER CO. LTD. R.Sivaraman
12|iTA 1834/CHNY/2026 2020-21 | [D] ORIENT GREEN POWER COMPANY LTD
13|ITA 1750/CHNY/2026 2014-15 | [A] SMT. SHANKAR VI

14|ITA 1833/CHNY/2026 2022-23 | [A] CHELLA SOFTWARE PRIVATE LIMITED
15{!TA 1837/CHNY/2026  |2019-20 | [D] NIMALRAJ

16{ITA 1839/CHNY/2026 2022-23 | [A] FUMAKILLA INDIA PRIVATE LIMITED
17|ITA 1840/CHNY/2026 2013-14 | [A] MARI KANNUSAMY

18|ITA 1846/CHNY/2026 2013-14 | [A] MARI KANNUSAMY

19|ITA 1848/CHNY/2026 2018-19 | [A] MANJUNATHA GURAPPA

The Link for Hybrid Hearing is htips://itatchennai.my.webex com/meet/court_room_4
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INCOME TAX APPELLATE TRIBUNAL. CHENNAI
CAUSE LIST OF B BENCH FOR 13-AUGUST-2026 (THURSDAY)
BEFORE HON'BLE SH.MANU KUMAR GIRI, JM
AND HON'BLE SHR!S.R.RAGUNATHA, AM

< i (7 "
e \.;.} 12 AT 2021 - 15 3TET 2023

IN COURT ROOM 4 . .
| |Appeal Number Assmt.  |Assessee Name Counsel Name Remarks |
Srl Year |
1{ITA 2464/CHNY/2024  |2020-21 | (4] PETROFAC ENGINEERING SERVICES INDIA PVT L{Shriram Sesh
2{ITA 2665/CHNY/2025  |2012-2013| [A] S M SARVESWARAN HUF M.Murugaboop
3|ITA 2696/CHNY/2025 |2013-14 | [D] BHADRESWAR VIDYUT PRIVATE LIMITED

TA] PANANKATTGOR PRIMARY ;
ITA 3698/CHNY/2025 [2011-12 |AGRICULTURAL COOPERATIVE CREDIT SOCIETY

ITA 3701/CHNY/2025  [2019-20 | [A] RAMIREDDY SAMBASIVA REDDY

ITA 3829/CHNY/2025 2020-21 | [A] USMAN AL SHAMSUNISHA Abhishek M

ITA 1851/CHNY/2026 2022-23 | [D] SHRI ARUN KUMAR JAIN

Wi || &

ITA 1852/CHNY/2026 2012-13 | [A] INDIAN PUBLIC SCHOOL PRIVATE LIMITT

m
O

[A] M/S. ACENTRA HEALTH SOFTWARE |
ITA 1853/CHNY/2026  |2020-2021|INDIA PRIVATE LIMITED

=]

10{ITA 1854/CHNY/2026 2015-2016| [A] PRIYANKA SINGHVI

[A] APARAJITHA SOFTWARE SERVICES
11{ITA 1859/CHNY/2026 2022-23 |PRIVATE LIMITED

12|ITA 1861/CHNY/2026 2019-20 | [A] MACKLY CLOTHING PRIVATE LIMITED

13|ITA 1862/CHNY/2026 2020-21 | [D] PAZHANI KALAISELVI

The Link for Hybnd Hearing 1s https./itatchennai my.webex com/meet/court_room_4
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 10/08/2026 (MONDAY) -“""‘
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER & (;
IN COURT ROOM -02 e S
Srl |Appeal Number A‘sr::' Assessee Name Counsel Name Remarks
1/BMA 19/CHNY/2025 |2019-20 | [A] KRISHNAKUMAR KAUSHIK MURUGAN  |T. Banusekar
TSSIA [ATMADHU DADHA [TRANSFERRED
2/1494/BANG/2025  [1989-90  |APPEAL) G. Baskar
[DTTC& FS TAMITNANTT POWER COMPANY
3|ITA 2800/CHNY/2025 [2022-23  |UMITED Raghunathan, CA
4]ITA 2937/CHNY/2025 [2022-23 | [A] IL&FS TAMILNADU POWER CO. LTD.
[A] MATHURAT ARUNADU VETALAR NALA
5|ITA 2884/CHNY/2025 (2026-2027 |[SANGAM T. Vasudevan
6|ITA 2990/CHNY/2025 [2016-17 | [A] RAJENDRAN JEYAGANDAN S. Sridhar
71ITA 2991/CHNY/2025 (2017-18 [A] RAJENDRAN JEYAGANDAN
[ATNANMANGALAM SADAGOPAL
8|ITA 3042/CHNY/2025 |2014-15 |MADANAGOPAL Mahaganapathy
[AIT.V. SUNDRAM TVENGAR & SONS PVT-
9|ITA 3080/CHNY/2025 [2020-21 |UMITED NV Balaji
10[ITA 3104/CHNY/2025 [2017-2018 | [A] SHANKAR HARI VG Ravichandra
11/ITA 12/CHNY/2026  [2022-23 | [D] MUTHUKUMAR Abishek Murali
[AT ANGATAMMAN
12|ITA 114/CHNY/2026 |2017-18 |NARUDACHALAMOORTHY SHUMITHRAA | Abishek Murali
13|ITA 291/CHNY/2026 |2017-18 | [A] AHAMED SAHIB ASHRAFALI Arunachalesh, Adv.
14[ITA 306/CHNY/2026 [2015-16 | [A] PAKKIRI SUMATHI
15(ITA 353/CHNY/2026 [2017-18 | [A] RAJU KANDIYAR PALANIVEL KARTHIK Anandd Babunath
16|ITA 371/CHNY/2026 |2020-21 | [A] SREE AKHILA SILVERS S. Sridhar
17|ITA 375/CHNY/2026 {2013-14 | [A] DURAIRAJ VIJAY GOPAL Abishek Murali
18|ITA 379/CHNY/2026 |2022-23 | [D] MANICKAM CHETTIAR VELMU RUGAN |D. Anand
19]ITA 1881/CHNY/2026 |2021-22 | [A] PLOYHOSE INDIA PVT. LTD. Sujaya :
20]ITA 1901/CHNY/2026 |2020-21 | [A] LIGHTS ON /|
Meeting link - https://itatchennai.m T

Meeting number :-2643 076 7091
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 11/08/2026 (TUESDAY)
@ BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
“im AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER

IN COURT ROOM -02 ‘{
Srl |Appeal Number AY  |Assessee Name Counsel Name fSoarks
T.5.Lakshmi ‘!
1)ITA 1072/CHNY/2025 |2013-14 [A] POCHJRAJA INDUSTRIES LTD. (RM) Venkataraman
[ATSHRT COIMBATORE JEWELLERS TNDIA 7
2|ITA 3604/CHNY/2025 |2012-13 PRIVATE LTD. G. Baskar
[ATSHREE LAKSHMT DEVI PROPERTY }
3|ITA 91/CHNY/2026  |2017-18 DEVELOPERS PVT.LT 0. RKV Sundar
41ITA 128/CHNY/2026  |2018-19 [A] SELVAKUMAR ARUMUGAM (SMC) T.Vasudevan ]
(AT RATESWART, W70 TATE JAYARAMIAN ]
5[ITA 130/CHNY/2026  [2020-21 KARTHIKEYAN T. Vasudevan
6/ITA 132/CHNY/2026  |2012-2013 [A] SAKTTHI FOOTWEAR S. Sridhar J
7|ITA 223/CHNY/2026  |2020-21 [A] MARIMUTHU MANIKANDAN ]
8|ITA 576/CHNY/2026  |2016.17 [A] BOOMA PATHANG! SRIRAMAN D. Anand
9|ITA 2097/CHNY/2026 |2015-1¢ [A] ANNAMALA| RAMANATHAN Y. Sridhar
10]ITA 2116/CHNY/2026 |2027-28 [A] AISHTMA EDUCATIONAL TRUST S. Vidya

11]ITA 2148/CHNY/2026 2017-18 [A] MOHAMMED HANIFA SHAKUL

1

P

ITA 2149/CHNY/2026 2020-21 [A] CHENDURPANDIAN MADASAMY RAJAN

1

L

ITA 2151/CHNY/2026 2020-21 [A] PALANIVEL KATHIRESAN

14|ITA 2152/CHNY/2026 2020-21 [A] DURAIRAJAN MUNUSAMY

15{ITA 2154/CHNY/2026 2021-22 [D] PARAMASIVAM

16|ITA 2155/CHNY/2026 2026-2027 | [A] WILLOW FOUNDATION

1

~J

ITA 2156/CHNY/2026 (2017-18 [A] SARAVANAKUMAR CHITRADEVI

18/ITA 2158/CHNY/2026 [2020-21 [A] KULANDAIYAPPAN RAJENDRAN
[A] NEW MITLENNNTOW FOUNDTION
19]1TA 2222/CHNY/2026 |2012-13 SOCIETY

[ATNEW MITCENNNIUM FOUNDTION
20|ITA 2223/CHNY/2026 (2017-18 SOCIETY, PUDUCHERRY

21ITA 2224/CHNY/2026 {2022-23 [A] C VADIVELY

22|ITA 2225/CHNY/2026 |2012-13 [A] VADIVELU SELVARAN| A
7
7]
|_23|ITA 2278/CHNY/2026 [2010-11 [A] ARAYAKKANDI KANDOTH SAJEEVAN |5, Sridhar {/ /
| o ks
24]ITA 2279/CHNY/2026 [2011-12 [A] ARAYAKKANDI KANDOTH SAJEEVAN i 04T
[

L
Meeting link - https://itatchennai.my.webex.com/meet/ o e
Meeting number :-2643 076 7091 3l R .""a“”,!'.
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF C-BENCH FOR 12/08/2026 (WEDNESDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER

AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER

IN COURT ROOM -02

Appeal Number AsYser:rt. Assessee Name Counsel Name
1|iTA 824/CHNY/2023 |2014-15 | [A] LAKSHMI MACHINE WORKS LIMITED Rajan Vohra
2|ITA 2015/CHNY/2025 |2015-16 | [A] IL & FS PARADIP REFINERY WATER LTD. |R. Viswanathan
3|(TA 2725/CHNY/2025 |2023-24 | [A] PERUMAL MURUGAN (SMC)
4|IT(sS)A 1/CHNY/2026 |2014-15 | (AT UDAYAKUMAR T. Udayakumar
o|ITA 71/CHNY/2026  |2016-17 | [A] ARVIND RAMSEVAK CHATURVED! Jasmine

TATSAVEETHA INSTITUTE O
6|ITA 1992/CHNY/2026 |- TECHNICAL SCIENCES S. Sridhar
[A] SAVEETHW]TUTmmND
7|1TA 2170/CHNY/2026 [2025-26  |TECHNICAL SCIENCE
TATSAVEETHA MEDICAL AND
8|ITA 1991/CHNY/2026 |- EDUCATIONAL TRUST S. Sridhar
TAT SAVETHA MEDICAL AND EDUCATIONAL
o|ITA 2169/CHNY/2026 |2025-26 TRUST
10|ITA 2161/CHNY/2026 [2017-18 (D] PEM DIAMONDS PRIVATE LIMITED
11|ITA 2162/CHNY/2026 |2018-19 (D] PEM DIAMONDS PRIVATE LIMITED
12|ITA 2163/CHNY/2026 [2019-20 | (D] PEM DIAMONDS PRIVATE LIMITED
13|ITA 2164/CHNY/2026 |2020-21 [D] PEM DIAMONDS PRIVATE LIMITED
14|ITA 2165/CHNY/2026 |2021-22 (D] PEM DIAMONDS PRIVATE LIMITED
15|co 56/CHNY/2026  [2017-18 | [A] PEM DIAMONDS PRIVATE LIMITED S. Sridhar
16|cO 57/CHNY/2026  |2018-19 | Al PEM DIAMONDS PRIVATE LIMITED
17|co 58/cHNY/2026  |2019-20 | [A] PEM DIAMONDS PRIVATE LIMITED
18/co 59/CHNY/2026 ~ |2020-21 | [A] PEM DIAMONDS PRIVATE LIMITED
19/cO 60/CHNY/2026  [2021-22 | [A] PEM DIAMONDS PRIVATE LIMITED
20|ITA 2166/CHNY/2026 |2017-18 | [A] PONNUSAMY SOMUDEVAR SANKA
[A] VEERAIVAN SARASWATHY CHARITABLE
21|ITA 2167/CHNY/2026 |2025-26  |TRUST
TATVEERAIYAN SARASWATHY CH ARITABLE
22|ITA 2168/CHNY/2026 |205-26 TRUST
23|ITA 2171/CHNY/2026 |2023-24 | [A] GANESH KUMAR RAJARAMAN L . Wil 1 ‘l;i

Meeting link
Meeting number

- https://itatchennai.my.webex. com/meetﬁ;dﬁut roo;n'_’Z' "
:-2643 076 7091
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[havl Pratap

INERE NIRRT Ml Ay
|4y AL TALL 1Y CUNSTRUC TIONS NOVAL
CUERE] PRIVALL LINTED
1A] AL TALLETY « LIS TRUL TTONS KOVAL
NIRRT PRIVATE LINIETE D
TA] R TALCTTY CUINST RUCTION KOVAI
WU I PRIVATE LINITED
TR I\I RAPVEARASARAY INDRISTRIES
Y] THIRUGNANASAMIBANDA SWAMIGAL
200000 JAADHEENAM I, Sivaraman
2N [J'\] I\-\lll’_l‘l'lf\ll NMEENACHI Y. Sildhar
201718 |i\]_ AQUARA AUTO ANCILLARY P LTD, I Saravanan
2718 _vhl_»\l AQUERA AUTO ANC ILLARY 1Y LTD,
2016:17 | [A] BAKTHAVATCHALU ANANTHAKRISIMAN
20115 |[A]I0SEPH METHODIUS
201819 [ [A] SR GAIHANANA SPRINGS P, LTD,

Noamarks

|'. wﬁm 187/CHNY/2026 (201819 | [A] BOOPATHYRAJADORA! _ _
| S
[ 17]ITA 21S8/CHNY/2026 1201718 [ [A] HASWINILOGISTICS
| ) e
'} ISIITA 2189 CHNY 2026 12021-22 | [A] VIAYMAL DASOT
= s =S
{r A9[ITA 2TRL/CHNY/ 2026 |2017-18 | (D] NEW LAKSHMI JEWELLERY
| SO A
i' 20[ITA JIO4/CHNY /2026 201819 | [D] NEW LAKSHMIJEWELLERY
- I _ il
| » SLT - Ay ]
| 2[ITA 2195/CHNY/2026 [2019-20 | (D) NEW LAKSHMI JEWELLERY
|r J2ITA 2190/CHNY/2026 [2020-21 | [D) NEW LAKSHMI JEWELLERY
# miv:\ TTOTCHNY/2026 1202122 | [D] NEW LAKSHMI JEWELLERY
.3 1+u\ o1 mm_ 2026 [2017-18 | [A] NEW LAKSHMI JEWELLERY S. Sridhar
-,Fu OICHNY/ 2026 [2018-19 | [A] NEW LAKSHMI JEWELLERY
[fcoe VCHNY 2026 1301920 | (A NEW LAKSHMIJEWELLERY ink
[ orlcosu HNY/2026 1202021 | 1A) NEW LAKSHMI IEWELLERY .
LS LO S THNY 2006 (202122 [ [A) NEW LAKSHMI JEWELLERY = nj]} ¥ \/(.
= -~

a:r'\!.nh

A
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

PART HEARD CAUSE LIST OF C-BENCH FOR 11/08/2026 (TUESDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT

AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER
IN COURT ROOM -02
Assmt,
§rl |Appeal Number Vear |ASsessee Name Counsel Name
[A] M/S SWISS PARK VANIYA PVT. LTD.
1 ITA 4102ICHNY/2025 2011‘12 B_ Ramakrishnan
2 |ITA413/CHNY/2026 | 2011-12 |[D] M/S SWISS PARK VANIYA PVT. LTD.
3 |ITA 4103/CHNY/2025 | 2014-15 |[A] ARVIND GUPTA
4 |ITA419/CHNY/2026 | 2003-10 |[D] ARAVIND GUPTA
5 [ITA 420/CHNY/2026 | 2010-11 |[D] ARAVIND GUPTA
| & [ITA421/CHNY/2026 | 201i-12 (D] ARAVIND GUPTA
[ 7 [ITA422/CHNY/2026 | 2012-13 [[D] ARAVIND GUPTA
| 8 [ITA423/CHNY/2026 | 2013-14 |(D] ARAVIND GUPTA
| 9 [ITA424/CHNY/2026 | 201415 (O] ARAVIND GUPTA
| 10 |ITA425/CHNY/2026 | 201516 |(O] ARAVIND GUPTA
Meeting link - https:/ /itatchennai.my.webex.com/ meet/court_room_2

Meeting number :-2643 076 7091
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ATTDR ST SR T3 0TS  T—
INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF C-BENCH FOR 11/08/2026 (TUESDAYJ
BEFORE HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER
AND HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER
IN COURT ROOM -03

s |A Assmt.
ppeal Number Ve Assessee Name ’Counsel Name
1 JT{-\ 30%1}CHNY}2025 2019-20 [D] REVATHI READYMADES ’g. Baskar n J
Meet}ng link - https://itatchennai.my.webex.com/mcct/court room_3
Meeting number :-2644 920 3834 ) )
‘/-\
/ fb‘a
/ st o ﬁ i"”:gir
/ 3 ing Officer
Drawinﬁ ansd Dnsbu:’slng 0, S=
income Tax Appellate Tribunal
Chennal Benches, Chennal
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF D BEN

CH FOR 10-AUGUST-2026 (MONDAY)

BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE INTURI RAMA RAO , ACCOUNTANT MEMBER

IN COURT ROOM 1

Srl |Appeal Number

Assmt.
Year

Assessee Name

Counsel Name

Remarks

oy

ITA 2129/CHNY/2025 2010-11

[A] ALKAMPET PUSHPARATHINAM
ASHOK KUMAR (RM)

o

ITA 2695/CHNY/2026 2015-16

[A] VNC PROPERTY DEVELOPERS

w

ITA 2700/CHNY/2026  |2019-20

[A] PERIASAMY SELVARAJU

4|ITA 2701/CHNY/2026 2020-21

[A] PCR INVESTMENTS LTD.

ut

ITA 2705/CHNY/2026 2018-19

[A] DR. A G EYE HOSPITALS PVT. LTD.

6{ITA 2707/CHNY/2026 2016-17

[A] M/S. SHAMBALA DEVELOPERS
PVT. LTD.

7{ITA 2708/CHNY/2026  |2014-15

[A] M/S. DIKPALA DEVELOPERS PVT.
LTD.

8/ITA 2709/CHNY/2026  [2014-15

[A] M/S. FRANGIPANI AGRO PVT.
LTD.

9|ITA 2710/CHNY/2026 2016-17

[A] M/S. GREENFEET ECOENERGIES

PVT. LTD.

Meeting link

- https://itatchennai.my.webex.com/meet/court_room_1
Meeting number :-2640 936 4081
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D_.BENCH FOR 11-AUGUST-2026 (TUESDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE INTURI RAMA RAO , ACCOUNTANT MEMBER

IN COURT ROOM 1
Appeal Number Assmt. [Assessee Name Counsel Name Remarks _‘|
Year i
[A] M/S.ZOOMRX HEALTHCARE
1|IT(TP)A 70/CHNY/2024 |2021-22 |TECHNOLOGY SOLUTIONS PVT. Ny Rafat!
[A] M/S.ZOOMRX HEALTHCARE il
2|SA 67/CHNY/2025 2021-22 [TECHNOLOGY SOLUTIONS PVT. LTD.\(
[A] ZENTA KNOWLEDGE SERVICES (P)
3|CO 54/CHNY/2015 2010-11  |[LIMITED
[D] ZENTA KNOWLEDGE SERVICES (P)
4|ITA 882/CHNY/2015  [2010-11 |UMITED
[A] ZENTA KNOWLEDGE SERVICES !
5|ITA 1129/CHNY/2015  |2010-11 |PRIVATE LIMITED
[D] ZENTA KNOWLEDGE SERVICES
6(TA 625/CHNY/2017  [2012-13 |PVT LTD.
7|ITA 2620/CHNY/2026  [2017-18 | [D] SUBRAMANIAM THANU |
8|ITA 2621/CHNY/2026  |2020-21 | [D] SUBRAMANIAM THANU L7 '\( . 5a~?oMa°r-
9{ITA 2622/CHNY/2026  |2022-23 | [D] SUBRAMANIAM THANU i
10{ITA 2687/CHNY/2026  |2019-20 | [D] PON VINAAYAGAA BLUE METALS
[A] MELAPCHAND HEERACHAND!I
11{ITA 2694/CHNY/2026  |2022-23 |HUF ) DWWMQ
[A] BUDOKAI MARTIAL ARTS -
12|ITA 2702/CHNY/2026 |- ASSOCIATION
[A] BUDOKAI MARTIAL ARTS
13|ITA 2703/CHNY/2026 |- ASSOCIATION
14|ITA 2712/CHNY/2026  |2012-13 | [D] RAJIV RAI
[A] M/S. MEADOW LAND ESTATES
15|ITA 2711/CHNY/2026  |2014-15 |PVT. LTD.
2017- [A] GOPALSAMY
16|ITA 2714/CHNY/2026  |2018 NARAYANASWAMY (SMC)
17[ITA 2715/CHNY/2026  {2015-16 | [A] DEEPAK PALANI
[D] SELVEE INDIGENOUS FOOD
18[ITA 2718/CHNY/2026  [2021-22 |FACTORY INDIA PRIVATE LIMITED
[D] LION DATES IMPEX PRIVATE
19[ITA 2731/CHNY/2026  |2016-17 |LIMITED
[A] RANSAHAIMAL SAHUWALA AND '\
20(ITA 2743/CHNY/2026 |- SONS CHARITABLE TRUST {\8“"""3 Nahay- ﬂ
[A] RAMSAHAIMAL SAHUWALA AND }
21|ITA 2744/CHNY/2026 |- SONS CHARITABLE TRUST ( P
22|ITA 2630/CHNY/2026  |2022-23 | [A] INDIAN TERRAIN FASHIONS LTD. | _,(9/},//;\‘}'7' " LC
23|TA 2631/CHNY/2026  |2023-24 | [A] INDIAN TERRAIN FASHIONS LTD. SRR 2 et Officar
Meeting link - https://itatchennai.my.webex.com/meet/court_ﬁ{%ﬁiﬁ%‘wI =g e, A

e Tribunal.
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___—‘—'——-————-_________,_______
INCOME TAX APPELLATE TRIBUNAL, CHENNAT

CAUSE LIST OF D BENCH FOR 11-AUGUST-2026 (TUESDAY)
AND HON'BLE Inturi Rama Rao,

BEFORE HON'BLE .5 VISWANETHRA RAVI, JUDICIAL MEMBER
IN COURT ROOM 3 (PART HEARD MATTERS)

SR, T Ui

ACCOUNTANT MEMBER

[Stl |Appeal Number

| Assmt. [Assessee Name

|Counsel Name  [Remarks |

ITA 773/CHNY/2025 2022-23 | [A] AHMAD ZAKI RESOURCES
1 BERHAD ‘
Meeting link - https://itatchennai.my.webex.com/meet/court_room_3

Meeting number :-2644 920 3834
SITAHR (YTt Srftrepor, 33 §is

INCOME TAX APPELLATE TRIBUNAL, CHENNAT
CAUSE LIST OF D_BENCH FOR 11-AUGUST-2026 (TUESDAY)
Before Shri Gagan Goyal, AM & Shri MANU KUMAR GIRI, JM
IN COURT ROOM 4 (PART HEARD MATTERS)

Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year

1|ITA 459/CHNY/2026 2018-19 | [D] TVS SUPPLY CHAINS SOLUTIONS
LTD

2|IT(TP)A 10/CHNY/2026 |2018-19 | [A] TVS SUPPLY CHAIN SOLUTIONS
LIMITED (TPC)

3|IT(TP)A 11/CHNY/2026 |2020-21 | [A] TVS SUPPLY CHAIN SOLUTIONS
LIMITED (TPC)

4[IT(TP)A 12/CHNY/2026 |2021-22 | [A] TVS SUPPLY SOLUTIONS LIMITED
(TPC)

5[ITA 954/CHNY/2026 2020-21 | [D] TVS SUPPLY CHAIN SOLUTIONS
LIMITED

6|ITA 955/CHNY/2026 2021-22 | [D} TVS SUPPLY CHAIN SOLUTIONS
LIMITED

Meeting link - https://itatchennai.my.webex.com/meet/court_room_4

Meeting number :-26434158210
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D_.BENCH FOR 12-AUGUST-2026 (WEDNESDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE INTURI RAMA RAO , ACCOUNTANT MEMBER

_ IN COURT ROOM 1
\Srl \Appeal Number \ Assmt. \Assessee Name

Year

1\\T(TP}A 125/CHNY/2024 \2021—22

Counsel Name  [Remarks

\[A] ADP INDIA PRIVATE LIMITED (TPC)

?.‘ITA?_?lQ/CHNY/ZDZS \2022-23 \[D]SUBRAMANIAN CHETTIAR

DHARMARAJAN
\ [A] ISMATH BASHA BASHEER AHMED

3|ITA 2722/CHNY/2026 \2020-

2021
4|ITA 2723 /CHNY/2026 \200?-08

‘ [A] INTER CHURCH SERVICE
ASSOCIATION

[A] IFC IVF PRIVATE LIMITED

S|{ITA2725/CHNY/2026  |2020-21

(=)}

ITA2726/CHNY/2026  |2020-21 | [A] ORDNANCE ESTATE GAS AGENCY

7|ITA 2746/CHNY/2026 2014-15

[A] SOOLAYUTHAPANDIYAN MAHESH

8|ITA 2750/CHNY/2026  |2012-13

[A] MOHAMED MUYEENUDDIN

PAZHOOR KOCHU MOHAMED
S{ITA 2751/CHNY/2026 - [A] THE KARUR KONGU CHARITABLE
TRUST
101ITA 2752/CHNY/2026 = [A] THE KARUR KONGU CHARITABLE
TRUST
11{ITA 2754/CHNY/2026 2020-21 | [A) PEARSON INDIA EDUCATION

SERVICES PVT, LTD.
[A] VIRUDHUNAGAR HINDU NADARS

12|ITA 2755/CHNY/2026 z

CHARITABLE SOCIETY
13|ITA 2756/CHNY/2026 = [A] SACRED HEART LEPROSY CTRE
EGFT
14|ITA 2627/CHNY/2026 - [A] CHINMAYA MISSION

Meeting link - https://itatchennai.my.webex.com/meet/court_room_1
Meeting number :-2640 936 4081

s Che\‘“‘a‘
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INCOME TAX APPELLATE TRIBUNAL HENNAI
CAUSE LIST OF D_BENCH FOR 13-AUGUST-2026 (THURSDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE INTURI RAMA RAO , ACCOUNTANT MEMBER
IN COURT ROOM 1

Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year ]
1/|BMA 4/CHNY/2026 2022-23 | [A] MYTHILI SUNDARAM
S[ITA 1125/CHNY/2026  |2022-23 | [A] MAHINDRA HOLIDAYS &
RESORTS INDIA LIMITED S

2023-24 | [A] DR.M.G.R EDUCATIONAL &
RESEARCH INSTITUTE TRUST

ITA 2729/CHNY/2026  |2016-17 | [A] PONNUSAMY KALAIMANI

3{ITA 2727/CHNY/2026

B

[A] ARRAKONDAL DHAYATHIYAR
CHINNAPANNAI VAGAIYARA TRUST

ITA 2732/CHNY/2026  |2020-21 | [D] RR JEWELLERS

ITA 2730/CHNY/2026  [2025-26

wu

6
7[ITa 2733/CHNY/2026  [2017-18 | [A] KARTHIKEYARAJ
8|ITA 2766/CHNY/2026 |- [A] SHREE VARDHAMANJAIN TATVA
GYAN KENDRA TRUST
9(ITA 2767/CHNY/2026 |- [A] BANASKANTHA PALANPUR JAIN
ASSOCIATION SHREE
10/ITA 2768/CHNY/2026 |- [A] LRG NAIDU EDUCATIONAL AND
CHARITABLE TRUST
11|ITA 2787/CHNY/2026  |2026- [A] RURAL EDUCATION AND
2027 DEVELOPMENT SOCIETY

ITA 2789/CHNY/2026  [2014-15 | [A] ABAN OFFSHORE LIMITED

{8

1

13(ITA 2793/CHNY/2026  |2010-11 [A] LATE RAJENDRA PRASAD KONERU

[A] IRCS FREE HEARSE MORTUARY
VAN SERVICES PROG

Meeting link - https://itatchennai.my.webex.com/meet/court_room_1
Meeting number :-2640 936 4081

14|ITA 2796/CHNY/2026  [2018-19
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CAUSE LIST OF D_BENCH FOR 13-AUGUST-2026 (THURSDAY)
AND HON'BLE Inturi Rama Rao, ACCOUNTANT MEMBER
BEFORE HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER

IN COURT ROOM 3 for Clarification Matters
Srl_|Appeal Number Assmt. |Assessee Name

ITA 1785/CHNY/2018 |2008.10 | /7] M/S COMPUTER SCIENCES
1 /CHNY/201 00510 | ¢ORPORATION INDIA PRIVATE

- https://itatchennai.my.webex.com/meet/court_room_3
Meeting number :-2644 920 3834

Counsel Name Remarks |

Meeting link

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D BENCH FOR 13-AUGUST-2026 (THURSDAY)
Before Shri Gagan Goyal, AM & Shri MANU KUMAR GIRI, JM

IN COURT ROOM 4 (PART HEARD MATTERS)
Srl [Appeal Number Assmt. [Assessee Name

Year

Counsel Name Remarks
1|ITA 2915/CHNY/2026 |-

[A] MADRAS NEURO TRUST

»|ITA 2916/CHNY/2026 [A] MADRAS NEURO TRUST
3|!TA 1275/CHNY/2026  [2020-21 | [A] SARAVANA NAYAGAM
Meeting link

- https://itatchennai.my.webex.com/meet/court_room_4
Meeting number :-26434158210
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